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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).1202/2026

ASSOCIATION OF RETIRED JUDGES OF 
SUPREME COURT AND HIGH COURTS OF INDIA   Petitioner(s)

                                VERSUS

NATIONAL HUMAN RIGHTS COMMISSION & ORS.            Respondent(s)

IA No. 289080/2026 - GRANT OF INTERIM RELIEF
 
Date : 05-10-2026 This matter was called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI
         HON'BLE MRS. JUSTICE V. MOHANA

For Petitioner(s) :Mr. Sudhir Kumar Saxena, Sr. Adv.
                   Ms. Srishti Agnihotri- 2755, AOR
                   Mr. Abhinav Sharma, Adv.
                   Mr. Aviral Saxena, Adv.
                   Mr. D.p.singh, Adv.
                   Ms. Tara Elizabeth Kurien, Adv.
                   Ms. Anchal Kanthed, Adv.
                                      
For Respondent(s) : 

          UPON hearing the counsel the Court made the following
                             O R D E R

1. Issue notice, returnable on 29.10.2026.

2. Liberty to serve the respective States through their standing

counsel as well as through the office of learned Advocate General.

(ARJUN BISHT)                             (PREETHI DILEEP KUMAR)
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